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"A more unddr-privilegjed clam than
even the Scheduled Caste* and Scheduled
Tribes, at least t» technical education, has
emerged from an analysis of the Joint En-
trance Examination. This class i* the entire
rural community. Other than the Scheduled
Castes and Scheduled Tribes, few from thi«

class succeeded in last year's examinations
whereas among the Sd*e-
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duled Castes and Scheduled Tribes, with
the reservation of seats and the lower
qualifying standards prescribed for them,
nearly half were from the rural areas and
three-fourths from the Indian language
schools which apparently were lower than
those to which other rural candidates
went."
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# FTEiEgam § qaas 7 & vy i
S91 &1 @I €1 F4T ATY siizse 39
forest a2 et wat 2 f5

adequate means of livelihood

" wifexa 42 fowh ag R TaT ¥
%
effective provision for securing th© right to
work, to education and to public assistance in
cases of unemployment, old age, sickness and

disablement, and in other cases of undeserved
want.

w1 wra FAwe fafga Fre 7 7o
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faqe & faat &1 97 wre ) faaz &
e I 1

1 am‘«ft TW : wfas T #& ag
w1 qrgan § 05 @ cars, faarfa
THATHT Wre 0k, 21 W e
qET qq wwdr g7 FAIMGATT QT
¥ STAIA w7 EAFAC A oAfaq AT
T wferare fear ar sméaT F ®49
a1 airer wfaare fear ar) #r =
R W A0F w1 AT & fao Gz
FOAT ATET 7 F4T %7 42 5RA7 &
far g 9 0 qAT TRTAST & WITAH
qafq adi g1 sdr &7 AW A
w4 T5 4T 14T q7t 1T="'|"£'TT7!' (T
w78 gran & aiw aafem &1 s 4@
¥ A ATAT | AR, WIT FETL
g3 79T @ & 97 I@ET X wg ®
FgAT FeaT § %,

The lust of Government is the greatest lust.
Its ability to degrade is no less profound than
its ability to elevate

& 7d 5747 & $F AT VA
RET AAAT FIT T ? 9 FATAE!
&1 FQ0AT FAT 0 7 SIEIT AOEHr A
Ig Fer 9v: -

The abdication from the duty of critical
judgement is the real sin against light which
all dictatorships impose upon its subjects
and it is also the source of the immense
risks which all dictatorships, whether of the
left or right, necessarily run. For abdication
from the duty of critical judgment on the
part of its subjects, ever more of its devo-
tees, necessarily means that it becomes
rapidly separated from the mind* of the
masses whom it con-troll.

Even the Closest associate» are never
secure of their hold, which means that the
loyalty upon which he has to rely is rarely,
even in the central direction of powers, the
spontaneous loyalty of rational conviction.

Zafag ga+T adrar adr gHIT WY AT
g TAde T Fgrar: . o

If force does not create rebellion it
creates decay and death.

 fora awm #r fegfy qar
EARES it ?;'r T F g afay gy,
qTF 977 7T 7o 7 feafs dar w0
g & w7 7 agr 3T woa argan
& B wm darifes ard wosrgk w4ifs
TE TF AT}, AFS o7 AT wndr
T ®/IT & AT fm T FAFT WF #I
qafr g i &

SHRIMATI AMBIKA SONI (Punjab): Mr.
Deputy Chairman, Sir, it i/r with a great sense
of privilege and honour that I stand for the
first time on the floor of this august House to
participate in the debate on the Finance Bill.
The Finance Minister ha» to be congratulated
on the practical, progmatic and positive
Budget which I feel, reflects the new mood of
the nation. In fact, this Budget Li ¢ mirror of
the 20-point programme enunciated by the
Prime Minister. I feel that this revolutionary
programme, coupled with such a practical
budget, can really usher in a new era of
prosperity. The point really worth noting is
that the budget could not have been placed
before the House if the atmosphere and the
mood of thi* country had not undergone a
vital change. Had indiscipline and anarchy
been allowed to prtvail as they were, the
whole political and economic structure would
have fallen.

We have seen that the events m 1975 had
been , turning point in oyr economy. It is due
to the fact that this year has also been a
momenta**
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year in our political history. This only goes to
prove that major political decisions have , vital
impact on a nation's economy. Add .id to this
element of political crisis I spoke about, we
are all very well aware of the economic crisis
which was prevailing in our country. We have
been reading about the galloping inflation
about the price rise, about non-availability and
shortage of essential commodities, about the
parallel economy running in the form of black
money and about the absence of a well-
defined public distribution system. There is no
doubt today that all these shortcomings and
hindrances in the way at progress have
undergone a change. We see that the new
impact of economy has been felt in all aspects
of our national life. Agricultural production in
the last kharif and rabi seasons is expect. ed to
reach a record level of over 114 million
tonnes. Procurement is also proceeding at a
level which is almost breaking all records.
Industrial production has also picked up
considerably and in 1975-76 we found that in-
dustrial production had reached a growth rate
of 4 to 5 per cent. We have seen that prices
have not only been stabilised, but they have
been in many cases reduced to levels below
those which were reached in 1974-75. The rate
of inflation has not only been curbed, but India
has the unique distinction in the world of
having reduced it to a minus level. Exports
have also demonstrated a tremendous spurt.
No doubt our import bill has gone up due to
the heavy prices for food, fuel and fertilisers.
We find that the trade gap in 1975-76 is
marginally lower than the previous year.
Another commendable feature is that in this
revival of agricultural and industrial growth,
the public sector has played a very historic
role—a very heartening role. I should say. In
the production of power, steel, coal, fertilisers
and many other basic inputs, the public sector
has reached heights never before attained in
this country. In fact in the matter of efficiency,
public relations, industrial relations, profits,
and productivity, public sector in India is now
being talked of at a pace-setter.
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The success achieved by our coux»-try in
overcoming the grave economic and political
crises in 1975-76 should definitely infuse a
greater degree erf confidence in the people and
the Gor-ernment. This shows that the war
against countries of poverty and stagnation has
the victory at last in sight. This welcome
change in the basic complexion of our nation
owes very much to the sagacious political
leadership of the Prime Minister who ha« not
only proved herself to be a champion not only
of national interest in our hour of crisis, but
also of rocklike and unflinching faith in the
capacity of our people to build for themselves
a society which is just, whick is progressive
and which is egalitarian. To draw from toe
historic statement of that famous British
statesman, Winston Churchill, never in the his-
tory of mankind have so many owed so much
to the encourage and determination of a single
individual. Sir, it is N ironical that this Budget
ha* been criticised by some people a* a
Budget which serves the interests of this or that
particular class. But a careful study of the
salient feature* of the Budget does bring out
the fact that it is probably the first Budget
whicn takes all classes of the society into
consideration without sacrificing the interests
of any of them. While it gives certain
concessions and incentives to the less deprived
classes, it also completely safeguards the inter-
ests of the millions of the poor and hungry
people in our country. While the new
economic order has certainly cried a halt to
non-productive nationalisation, the
Government also hai been Seen to move very
swiftly in ths cases of enterprises which are
going bankrupt or which are lying idle or
which are sick or whicn are causing problems
of unemployment or whick are causing losses
to the national economy or which are causing
industrial unrest. It is true that the Government
hag given certain tax concessions t* the fixed-
income and higher-income groups. But it is
also true that it he* declared a moratorium on
rural indebtedness for the benefit of million*
and milUona of the very poor peupto
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of this country. It i; again true that the
Government is giving incentives to young
entrepreneurs who are guided by the motive to
augment industrial production and it is also
true that the Government's programme has
opened up new horizons before crores of
people who were bonded labour not only by
freeing them from the fetters of slavery, but
aJso by giving them new hope and light. If we
accept the principle that the 20-point
programme is for the upliftment of the p”™or
people of this country, then, Sir, how can the
Budget, which is completely in tune with that
programme, be called a Budget which is in
favour of the rich? Undoubtedly, Sir, the path
of our economy is towards socialism; un-
doubtedly, the path of our economy is towards
the removal and narrowing down of the
economic disparities; and, undoubtedly, the
path of our economy is towards the creation of
social justice and it should be so. But it does
not necessarily mean that We should
completely kill all industrial and commercial
incentives. So long as our economy remains a
mixed economy, providing employment to
millions in the private sector is also necessary
and the Budget would have to be pragmatic
and not doctrinaire or dogmatic. It would also
not be correct to compare the Indian
conditions as they exist now to the conditions
pre-Tailing in the pre-revolution period in
some of the socialist countries. In India today,
we definitely see among the people a new
desire to participate and to involve themselves
in nationa] reconstruction. This sentiment
among the people is there in all age groups
and in all income groups, irrespective of any
barrier of caste or creed or religion. In fact, I
would even say that this new mood in the
country today is comparable to the one which
prevailed during our days of freedom etruggle
when the enemy was before as and the goals
were denned. Even today, Sir, the enemies of
poverty, backwardness, illiteracy and a fast
growing population are before us. But we
should feel optimistic and strong because of
the Instruments that we

[ RAJYA SABHA |

Bill, 1976 184

have to fight these—a determined people, an
enthused youth and a dynamic leader and
there is no doubt that the instruments that we
have are strong enough to fight these enemies
and reach the goal which is before us today,
namely, democratic socialism. However, it is
important to strike a note of caution because,
when India was struggling against economic
and political crises, in the 60 international
capital, backed by neo-colonialist forces,
succeeded in a measure in exercising pressure
on us in the formulation and implementation
of certain economic policies in our country.
But, over the years, thanks to the brave
assertion of India's personality by our Prime
Minister, we have greatly succeeded in
neutralising and making ineffective all such
influences. Again, Sir, we are seeing today
that there ia evidence of international capital
trying to woo us, trying to oe over-solicitous
towards our needs. But it is a great thing that
we have earned a good chit from the World
Bank and other international agencies. But, at
the same time, we must guard ourselves
against their trying to regain their old grip
over the Indian economy by promises of aid.
Not only this, but it may lull us into a sense of
complacency which will ultimately erode our
sovereignty. India's 'economic and political
consolidation can come only through our own
efforts. India's efforts can be maximised only
when we have social justice and development
proceeding apaCe arm-in-arm.

Three important points require to be taken
up boldly for achieving this.

One, India's development cannot derive
optimum acceleration if we do not increase
the purchasing power of the masses. It is only
v/hen the masses begin to consume more that
we can successfully 'expand our production
base instead of accumulating production
surpluses. The cyclic process of higher
production and higher consumption has to be
set in motion by putting in more purchasing
power in tne pockets of the masses.
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The second aspect is resource mobilisation.
Today there is a healthy climate for stepping
up investment. The present realistic Budget
should normally result in stimulating savings
and investments. Our strategy of resources
mobilisation should be such as to ensure that
the rate of domestic savings is kept up in such
a way as to inhibit consumption at levels
where this can be safely resorted to while at
the same time not unduly affecting the
consumption capacity of the poor. For this
what is essential is a radical change in the
attitude of the private sector. It can no more
remain as a force imbued with profit motive
alone. It should not continue with the illusion
that it can flourish only under conditions of
scarcity. Instead, it should develop a healthy
social motivation and must be in a position to
mobilise resources and invest them in the
development of the country.

Thirdly, the most important and major
resource that we have successfully developed
in this country 6ince independence is a large
reservoir of skilled and semi-skilled man-
power. We have millions of educated youth in
our country which, by and large, remain
unutilised. This can create an explosive
situation if we do not take care in time. |
would suggest that the Government must
work out a number of schemes designed to
mobilise fully and effectively this large body
of educated youth in the reconstruction of
new India.

The Indian Youth Congress has succeeded
in enthusing and mobilising the youth all over
the country by adopting a constructive
programme for the upliftment of the poor and
downtrodden and for the eradication of certain
evil social practices which impede our social
growth. But we ure fully conscious of the
unemployment problem. I suggest that the
Government may undertake these measures to
lessen the menace of unemployment.

Incentives and concessions to indus--tries
and corporations should be given only when
such actions result in the
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creation of more and more jobs for our
employed qualified youth. However, this also
must be watched that the joba so created do
not go to undeserving, unqualified
candidates.

More and more jobs should be created in
the rural areas so that the tragic rush to the
cities is stopped. A» the majority of our
population is rural, our economy, as ha; been
often stated here and repeated again and again
outside the House as well, must have a rural
bias. This should not result ia making the rich
farmers richer. The concept of co-operative
farming should be introduced as that creates
jobs for the village youth in the villages
themselves. In fact, I would like to suggest
the development of the cooperative system
not only for farming, but also for education,
rural industries, banking, etc.

I would also suggest that all high school
and college students must be given an
opportunity to earn during the long summer
and winter vacations. The concept of
brigades, so popular in many countries, may
be introduced with one or many brigades
working on different projects. One of the
many such brigades can be used during the
year in the task of national re-construction.
We shall see that by using such youth forces,
so to speak, we will be able to complete so
many of our small and medium scale projects
in the country. Above all, we will be able to
create in the students a feeling of participation
and a feeling of involvement in the building
up of the country. I would suggest that the
Ministry of Education, Ministry of Finance
and the State Governments should chalk out a
pla» for such youth brigade movement.

Then, the credit facilities should be
extended. A the Twenty-Point Programme
has laid so much emphasi* on credit facilities,
the nationalised banks are coming forward
with so many schemes for the self-employed
youth of our country. What happen* is that
red-tapism so often puts the young people
starting on a new life.
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atarting on a long journey off the noad and
makes them frustrated, disappointed and
unhappy from the very etart. It is for this
reason that I would suggest that forms,
certificates, affidavits, stamp paper and other
bureaucratic red-tape must be reduced to the
minimum extent possible. It is also extremely
necessary that the Ministry of Finance
undertake a mationwide study of youth
economics. This will put the economic
problems laced by the youth from all regions
and all strata of the nation in proper
perspective. I do not think it is at all improper
to suggest that the Finance Ministry should
have a permanent Youth Cell so that in all its
actions and plans and budgets the needs of
Indian youth may find proper perspec-fire.

The Ministry of Finance, in consultation
with the Ministry of Education and the State
governments, should <halk out a nationwide
scheme of financial help to all needy students
trom the Secondary School level «p to the
post-graduate level. This *ould be in the shape
of uniforms, books, exercise-books, fee
concessions and loan scholarships which
could be either refundable or non-refundable. )
am quite aware that such schemes are already
operative. What I am amphasising is that they
should be extended all over the country on a
uniform pattern and intensive *cale. I would
also like to suggest the creation of an
unemployment assistance scheme Which
should be introduced so that those young peo-
ple who have certain minimum academic
qualifications, who have worked hard, put in
their toil and spent their money in getting
those qualifications lor earning an honest
living and who are continuing to remain
unemployed ean be given adequate financial
help at regular intervals till such time as They
find jobs for themselves.

J know, Sir, that the suggestions I have put
forward may sound a little idealistic or a,
little far-fetched considering the shortage of
resources in
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our country. It is always said, our Prime
Minister has- said it so often on different
occasions and so have said the other leaders of
our country that the youth is the leader of
tomorrow, the youth ia going to inherit the
India of tomorrow and so on. If this is really
so, I feel that it is in these Finance Bills and
Budgets that we must see that the youth has a
definite say as to what India he wants to make
and what India he wants to inherit. It is not
necessary that he inherits something which he
is not proud of.

It is with these suggestions that I would like
to say that while we all welcome the
development of a new mood, a new
enthusiasm, an era of discipline, hard work
and determination, there is still no time for
complacency. As a representative of the youth
movement, certainly I do not think it is time
for complacency for the young people of this
country because the battle against poverty and
stagnation cannot be won in a short span of
time. The necessary political will must be sus-
tained and strict discipline exercised. Only
then, can we hope to soften the harsh contours
of extreme poverty. This is precisely the
message of the new  Twenty-Point
Programme. It ifl essentially the purpose of
the new budget. It is necessary to build on the
positive results which we have achieved till
now.

With these words, I would like to
congratulate the Finance Minister that he has,
in his budget, reflected a comprehensive view
of the political, economic and social scheme
of our nation. Thank you, Sir.

SHR1 VISHWANATHA MENON
(Kerala): Sir, I oppose the Bill. When the
previous speaker was speaking, I was trying
to understand why she was no anxious to
congratulate the Finance Minister for this new
Budget and the Finance Bill. She gave some
laudable suggestions about the development
of the youth and so on. My humble
submission is that those suggestions ar, out of
tune  with the
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proposal” of the new Budget. The Budget itself
clearly shows where the Government stands on
the question *f economic development of the
poor and about other material progressive
measures. Sir, this is a pro-capitalist .Budget
with small mercies to the eommon man.
Actually, the Budget toas not done any
wonderful things Jor the poor man. Sir, year
after year, whenever the Finance Ministers
eome and present the Budget, they ay that we
are going to do very good things for the poor
and all that. But on the question of facts, on the
question of performance, when we look into
that, we see clearly that it is all pro-monopolist
and pro-capitalist. Here also, neither Mr.
Subramaniam *or Pranab Mukherjee has done
any wonderful thing. It is actually, if I may be
allowed to say, old wine in lew bottles

SHRI KALYAN ROY: You find the
bottles new. But the bottles are also old.

SHRI VISHWANATHA MENON: Thank
you for that comment. I accept that. New
people are sitting here like Mr. Pranab
Mukherjee. So, I thought of putting it as old
wine in »ew bottles. Anyhow, Sir, I agree
with Mr. Kalyan Roy and I appreciate Mr.
Kalyan Roy and his party-men if ihey take up
this position in Juture also...

MR. DEPUTY CHAIRMAN: Mr.
"Viswanatha Menon, there is a saying about
wine~ The older the wine, the better it is.

SHRI VISHWANATHA MENON: It j« a
matter of opinion, Sir.

SHRI PRANAB MUKHERIJEE: It is a
matter of fact.

SHRI KALYAN ROY: Itis a fact.

SHRI VISHWANATHA MENON: Sir, I
will accept the opinion of Mr. Kalyan Roy on
the question of wines. Sir, in this Budget
proposals, concessions of an unprecedent
magnitude
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have been given to big business and to the big
monopolists. After giving all this, coming
here and saying that everything has been done
to the poor people is actually, I think,
laughing at the poverty of the nation. Thi; is a
criminal way of treating the people. Anyhow,
you have got the propaganda media with you.
The. censorship i there. So, whatever the
critics say will not be published, whatever is
being published is in favour of the Budget as
if it is a panacea for all the evils of the
country. Sir, if there was an iota of direction
towards democratic socialism, as the previous
speaker put it, I would have been happy to
that extent. But here you find neither
socialism nor any kind of small favours being
given to the poor people. Everything ha been
done in such a way that the private sector
must be pleased. Sir, I am not surprised at this
because, during the split period, when the
Congress was split into Syndicate and
Indicate, the Indicate people used to say that
now the Syndicate people have gone, a new
era has come and we are going to be
progressive, but nothing of that sort has
happened. For election purposes they shouted
‘garibi hatao' and they got a vast majority.
But they did not do anything for the poor
people, and naturally the prices increased and
the people were starving. There was some
kind of revolt among the people. Then came
the iron hand, the h~"" hand of emergency, the
iron hand of a dictator.

Now you say that everybody i3 supporting
you. Do you really helieve that? If you are
really believing it, I say you are living i, a
fool's paradise. You are not doing anything
good for the people. You are doing good only
to the big monopoly group. You have not
touched them in any way in thig Budget also.
Sir, I remember , very interesting cartoon by
our friend, Mr. Abu Abraham, saying that rf
Mr. Palkhivala supports this Budget there is
something wrong with this Budget. That is
how he put it. Really, correct. When the big
mono-
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poly groups of this country, when the big
bourgeoise and capitalists and land-owners
of this country are supporting this Budget that
itself shows that there is something wrong
somewhere and in fact everything is actually
wrong. Although it ¢ very easy to say that
the 20-point programme is a panacea for all
the evils in this country, it is  very easy to
make speeches like that, but do you see
anything concrete in  favour of the workers
and in favour of the poor people of this
country in this ~ Budget? What is the
performance of the Government?  The white
money of the common man you took away
by the CDS, the Compulsory Deposit
Scheme. In regard to black money what have
you done? You have brought forth the
Voluntary Disclosure Scheme formulated by
Shri Pranab Mukherjee, wonderful results.
What has actually happened? Everybody
knows it. The simple fact i, that the  people
with black money were given a chance to
convert it into white money. In spite of that
you did not get even half of that. Yet you say
that you have done good to this country. In
regard to the workers when they ask for parity
in wages, when the railway workers ask for
parity in wages, when the railway workers ask
for parity in bonus on the lines of the
industrial workers, you smash their strike and
you cruelly treat the working class of this
country. In regard to the black money, you
bring forward the Voluntary Disclosure
Scheme and even now Shri Pranab
Mukherjee is not prepared to part with the
names of those people who have come
forward to declare under the  Voluntary
Disclosure Scheme. You want to save them.
You want to give them dignity. You want to
continue them as leaders of the society.

Sir, whatever this Government has done
clearly establishes one fact and that is that the
interests of this Government are with those of
the capitalists and not with the common
people. You cannot expect a Budget for the
common man from this Government.
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Sir, I am very happy that my learned friend, Shri
Kalyan Roy, and nil party have opposed this
Budget and opposed this Finance Bill although
at every stage they were supporting thia
Government. At least on this concrete issue
they have opposed this Government. Sir, a
Government's character can be seen clearly not
from the speeches or lip-sympathy which you
can give anywhere about anybody  but from
the concrete proposals  which it brings forth.
This has been brought out in this Budget and it
clearly  stateB that this Budget is in favour of
the big monopoly group, the rich people, the
private sector.  Sir, in the Lok Sabha when
this Bill was being discussed, Mr. Subramaniam
very frankly said: ~ No more concessions for
the private sector hereafter and whatever
concessions I have given you must go and save
the economy of this country. Sir, students of
economic history in / this world can
understand that nowhere the capitalists have
come forward to save the economy of a nation.
They do business for their own purpose and
not for th, purpose of a nation. That is the
basis of scientific socialism and you are not
prepared even to read about it. Although you
have written a lot of things in  the Constitution
and you ar. talking a lot of things on the
platform, when it come; to the question of
giving service, you are giving concessions to the
private sector. My humble submission is, this
kind of philosophy—ifitis  a philosophy—,
thi, kind of...

SHRI KALYAN ROY: Do you understand
bonus shares t, th, multimillionaires and
family planning for the poor?

SHR1 VISHWANATHA MENON; I do not
want to go into the details of all those thing;
because I have got only a little time at my
disposal. 1 beg to submit thai this kind of
wrong conception and wrong approach
toward* the issue must be changed. But I do
not think that kind of a change i» possibly
from this Government because this
Government is based on class interests.
Ther, may be some
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people ~who may be talking of
progressive things inside the
Congress. I do not object. Butwhen

the question of actual ~commitment comes,
when the question of actual concessions
comes, when the question of actual
happenings comes, it will always be in favour
of the big monopoly groups. Now, the
multinational corporations are also playing
their part.  Sir, the mluti-national corporations
have played havoc in Chile. They have played
havoc in other countries. This Government
also knows those facts. I read once even
the Prim, Minister said something about the
multi-national corporations. But what is the
attitude of this Budget or the Finance Ministry
to these multinational corporations?  They
are given more concessions so that  they can
come in and play  havoc in this country. 1
beg to submit in this respect, Sir, even
from a nationalistic point of view, leave alone
the progressive ideal of socialism  and
other things, the approach of this Government
and the Finance Minister is not in favour of the

nationalistic sentiments of this country.
Hence, Sir, I eoppose this Budget and 1
oppose this Bill also.

Sir, some small concessions have been
thrown to the common man. I have got to say
something about that also. Something has
been given to the pensioners but actually, Sir,
have you gone into their plight? Can you solve
their problems and meet their needs by thig
kind of a small favour? Why not you go
deeply into that? The Pensioners" Act which
was adopted in the 19th century, still exists in
this country. Why don't you do something for
those people who have served you, and give
them with a grace? You are giving them
something by saying: "You eat and be
satisfied" and whatever you are giving, you
are giving to a particular section, and not t<j
everybody. Why don't you become a little
magnanimous about those people who have
served you?

Sir, I want to draw your attention io one
more point, and that is about the Compulsory
Deposit Scheme. You
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know, Sir, the Compulsory Deposit Scheme
has done nothing good to this country. When
the previous speaker was speaking, he said that
capacity to purchase must be increased and
all that. But, Sir, is it the way to increase the
purchasing capacity? The Government asked
the people to put their money under the C.D.
scheme. Are you going to increase the
purchasing capacity by this way?  You are
actually not approaching the issu, in a
scientific way. You wantto crush the
organised working class of this country, the
organised working class movement in this
country and you want to help the
multimillionaires, you want to help the
monopolists, the capitalists, you want to help
the multinational corporations.

Sir, by the action which the Government
has taken and by the stand which the
Government has taken in this Budget, the
Government haa clearly shown that it is with
big monopoly.

Sir, I would like to draw your attention to
one more point. This is in regard to the
proposed amendments to the Constitution. A
lot of talk is going on now all over the country
on how the Constitution is going to be
amended. But who is going to do it?
Naturally, th, Prime Minister would say that
there would be a national debate. But is she
doing anything to have a national debate on
this question? She has kept all the Opposition
leaders in jail. She is not allowing anybody to
conduct a public meeting or a seminar or even
a symposium on this question. Who is actually
doing it? The so-called Constitution
Amendment Committee formed by the
Congress Party, which is taking evidence of
only Congressmen. Is it the way to do it? My
party has strong view, on this matter. We want
the Constitution to be amended. If you are
prepared to have a national debate on thig
question, our party wants to take active part in
that. Whenever Shrimati Indira Gandhi says
there would be a national debate on the
proposed amendments, Mr. Kalyan Roy's
friend, Shri Achuta



195 Message from

[Shri Vishwanatha Menon]
Menon, a>o says 'We should have a
national debate. But the fact remains
that we are not even given a chance
to address a public meeting on this
question. The Constitution has to be
amended; we agree. But how should
we do it? Th, question is, is it going
to be a weapon in the hands of the
exploiters or is it going to be a wea
pon in the hands of the exploited?
This is the main point. On this basic
point, there should be a national dis
cussion. I do not know whether the
Finance Minister, in his reply, would
be in a position to announce any policy
decision on this question. But I would
request, through you. Sir, the Finance
Minister and the Government of India
to have a. national debate on the pro
posed amendments to the Constitu
tion.

MR. DEPUTY CHAIRMN: The House
stands adjourned till 2-15 p.m.

The House then adjourned for
lunch at eight minutes past one of
the clock.

The House reassembled after lunch at
sixteen minutes past two of the clock.

[Mr. .Deputy Chairman in the
Chair]

MESSAGE FROM THE LOK SABHA

The National Library Bill. 1976

SECRETARY-GENERAL: Sir, | have to
report to the House the following message
received from the Lok Sabha signed by the
Secretary-General of the Lok Sabha:

"In accordance with the provisions of
Rule 96 of the Rules of Procedure and
Conduct of Business in Lok Sabha, I am
directed to enclose herewith the National
Library Bill, 1976, as passed by Lok Sabha
at its sitting held on the 18th May, 1976."

Sir, I lay the Bill on the Table.
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THE FINANCE BILL, 1976— Contd.

SHRI SARDAR AMJAD ALI (West
Bengal): Mr. Deputy Chairman, Sir, I rise to
support the Finance Bill presented before this
august House. Sir, before 1 start my
observations on the Finance Bill I should like
to make one or two small comments on the
speech made earlier by my hon. friend and
colleague, Shri Viswanatha Menon and the
observations made by him with regard to the
Finance Bill and the approach of th, Budget
for this; year.

Mr. Deputy Chairman, I would not betray
my feelings when I disclose-that I thought Mr.
Viswanatha Menon. was thoroughly in the
grip of frustration.

AN HON. MEMBER: H, is not here.

SHRI SARDAR AMIJAD ALIL; But
certainly his speech is here.

THE MINISTER OF REVENUE AND
BANKING (SHRI PRANAB MUKHERIJEE):
His speech is there.

SHRI SARDAR AMJAD ALIL: But
certainly I think he is of clumsy views by not
making any good observation about the hard
effprts which this Government is making for
the last three or four years to give relief to the
teeming millions of this country.

Mr. Deputy Chairman, I do not know if you
had the opportunity of having a stroll in the
streets of Delhi last summer, but if you did
have that opportunity, you might have seen
that the fountains in th, streets of Delhi, built
with a good expenditure, were not functioning.
And after utter frustation when you took the
road back to your home, you would also have
seen that although the NDMC did not switch
off the street lights, still the street lights were
off. All this was because of power shortage.
You would have sent your servant to a shop to
fetch a cake of soap and he would hav, com,
back frustrated and said it was not available.
The school-



